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jN the central administrative tribunal
PRINCIPAL BENCH, MEW DELHI.

OA.No.302/91 with OA.459/91

Dated this the 9th Day of October, 1995.

Hon'ble Shri N.V. Krishnan, Acting Chairnr.an
Hon'ble Dr. A. Vedavalli, Member(3).

D.S. Mishra,
S/o Shri H.S. Mishra;
36-D, Pocket 'C,
Sidhartha Extension,

New Delhi 110 014. .  ..Applicant

By Advocate: Shri P.Math 8 Co. (though not
present).

versus

1. Union of India through
Secretary,

Ministry of Comniuni cat ions,
Department of Tel ecomniunication,
Sanchar Bhawan, Ashoka Road,
New Delhi 110 001.

2. Director General Tsl ecomniunication,
Sanchar Bhawan, Ashoka Road,
New Delhi 110 001. , . .Respondeiil

By Advocate: None.

ORDER (Oral)

(By Hon'ble Shri N.V. Krishnan)

None for the applicant though called

twice. On 23.8.95, when none was piesfatt,,

notices were directed to be issued to both t'le

parties for the next date of l iearing 'ju

28.9.95. On 28.9.95, its turn did not r, jm., ,

It remained on board since then. Non-; i -

present today. As notice has alreaoy jecn

served in respect of the recent hearing iud ris

none is present, this OA is dismi Ui

default.

(Dr. A. Vedavalli)
Member(J)
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Acting Chaii iTii.r.
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